[ 13 December, 2023 ]

celebrating the International Year of Millets. At this juncture, | would like to highlight
that the Government of Puducherry is introducing millet breakfast for the school
children. This is certainly nutritious.

Hon. Deputy Chairman, Sir, every day, about 67,000 children are born in India
-- one-sixth of the world's total childbirths. There are as many as 12.22 lakh schools
in India imparting elementary education, out of which about 80 per cent are
Government and Government-aided schools. The quality of education and access to
basic amenities in these schools are far from satisfactory. Therefore, | request,
through you, Sir, for setting up of National Council for improvement of primary
education at the earliest and to implement the following requirements in all primary
schools in India: (1) Reducing the school dropouts. (2) Providing basic infrastructure
facilities. (3) Yearly medical check-up for students and maintaining health record till
they complete 12th standard. (4) Conducting students-parents counselling through
teacher's counsellor. (5) School curriculum should include moral science subject
with text books. (6) All schools should have craft teacher to impart skill training. (7)
Quality and Innovation (Learning Enhancement Programme, Holistic Progress Card,
Innovative Pedagogies, etc.). And (8) ICT, smart classrooms and digital libraries.
Thank you very much, Sir.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shri S. Selvaganabathy: Dr. Amar Patnaik
(Odisha), Dr. Santanu Sen (West Bengal), Shri Dhananjay Bhimrao Mahadik
(Maharashtra), Shrimati S. Phangnon Konyak (Nagaland), Shri Kanakamedala
Ravindra Kumar (Andhra Pradesh), Shri Sujeet Kumar (odisha), Shrimati Vandana
Chavan (Maharashtra), Dr. Fauzia Khan (Maharashtra); Dr. Sasmit Patra (Odisha),
Shri Abir Ranjan Biswas (West Bengal); and Shri Niranjan Bishi (Odisha).

Now, Ms. Kavita Patidar, ‘Demand to replace the existing practice of issuance
of multiple certificates in the country by one certificate.’

Demand to replace the existing practice of issuance of multiple certificates in the
country, with one certificate
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Ms. Kavita Patidar: Shrimati Geeta alias
Chandraprabha (Uttar Pradesh), Shrimati Sumitra Balmik (Madhya Pradesh), Ms.
Indu Bala Goswami (Himachal Pradesh), Dr. Sikander Kumar (Himachal Pradesh),
Dr. Sumer Singh Solanki (Madhya Pradesh), Shri Baburam Nishad (Uttar Pradesh),
Shri Maharaja Sanajaoba Leishemba (Manipur), Shrimati Darshana Singh (Uttar
Pradesh), Dr. Amar Patnaik (Odisha), Shri Abir Ranjan Biswas (West Bengal), Dr.
Fauzia Khan (Maharashtra), Shrimati Vandana Chavan (Maharashtra), Dr. Sasmit
Patra (Odisha), Shri Kanakamedala Ravindra Kumar (Andhra Pradesh) and Shri
Niranjan Bishi (Odisha).



